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Agitation Against Assam Reorganisation 

2097. SHRI M. L. SONDHI: Will 
the Minister of HOME AFFAIRS be pleas-
ed to state: 

(a) whether It Is a fact that some Hill 
State People's organisations are still agilat-
Inll nglinst tbe reorganisation seheme of 
Assam; and 

(b) If so, tbe reaction of Government 
tbereto 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VJDYA CHARAN SHUKLA): (a) An 

organisation called the Hill State People's 
Democratic Party which came into Cltiste-
nee after the reorgnisfttion scheme was 
announced, has expressed itself against the 
scheme. 

(b) The reorllanisation scheme has 
generally created a feeling of satisfaction 
among the people of the hill and valley areas 
of Assam and is in the best interests of the 
both the areas. Government hollC that 
those who are now opposed to the Scheme 
also will persuade themselves soon to ap-
preciate its merits. 

Lady Assistant Teachers "orllnilin 
D. M. C. Schools 

2098. SHRI M. L. SONDHI: Will 
the Minhler of EDUCATION AND 
YOUTH SERVICES be pleased to state: 

(a) whether it is a fact that an assura-
nce was givrn by the Delhi Municipal Cor-
poration 10 the Lady A .. istant Teachers 
who worked as teachers during the strike 
period to the effect that they wonld be ab-
sorbed in future vacancies ; 

(b) if so, how many lady teachers from 
amone th~m have bren absorbed and how 
n,any still remain to be absorbed; 

(c) whether it is also a fact that the 
1965 waiting Iht is being cancelled without 
providing jobs to all the candidates who 
qualified in the test: aDd 

(d) if so. the reasons therefor 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRI BHAKT 
DARSHAN): (a) No such assurance was 
given; but the lady teachers, who had 
worked during the .tri~e period and had 
taken the recruitment test in 1965. 
were given preference for appoint ment to 
re~ular vacancies over those who had not 
worked during the strike perIod. 

(b) 125 lady teachers out of 2500, who 
worked during the strike IICriod, have been 
absorbed alainst re8ular vacancies so far. 

(c) Yes. Sir, 

(d) The waitin. JIst Is normally valid 
for one year only. Moreover. the mini. 
mum prescrided qualifications have also 
been \:baupd. 




